NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Friday the 231 day of June 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mrs. Shreesha

Merla, Member (Technical)

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 Comp App (AT) (CH) Vintage Hotels Pvt. Ltd. | Mr. Sandeep M/s SPJ Legal
No. 51/2023 & Anr. Kumar Mr. Saji P John
For Exemption Vs Ambalavanan For Caveator
IA No. 561/2023 KM Ahmed Nizar & 11
For Stay Ors.
IA No. 560/2023
2 Comp App (AT) (CH) Shashi Galada Mr. CV
(Ins) No. 176/2023 Shareholder-Director Shailandhran
For Exemption of Galada Power And
IA No. 570 & Telecommunication
571/2023 Ltd.
For Stay Vs
IA No. 572/2023 Nitin Vishwanath
Panchal Erstwhile RP
& Anr.
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
3 Comp App (AT) (CH) Uma Devi Cottons M/s Rank
(Ins) No. 172/2023 Vs Associates
M/s. Kumaran Gin
and Pressing Pvt. Ltd.
For Hearing (Part Heard)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
4 Comp App (AT) (CH) Vijaya Hospitality and | Mr. Vipin Warrier Mr. Renjith

No.18/2021

For Stay

IA No.207/2021
For Additional docs
IA No. 278/2023
For Stay

IA No. 279/2023
For Urgent Listing
IA No. 280/2023
To Implead

IA No. 315/2023
For Additional docs
IA No. 553/2023

Resorts Ltd & Anr
Vs
Tony PA & 4 Ors

Rajappan R1 & R2
Mr. OD Sivadas- R3
& R4




For Orders

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
5 Comp App (AT) (CH) Join UP Corporation Mr. Sandeep Mr. V John
(Ins) No. 51/2023 Vs Bhuraria Acquinas- R2, R3
For Stay Mr. R. Sugumaran & Mr. R Sugumaran,
IA No. 175/2023 3 Ors RP
Leave to file
IA No. 176/2023
For Exemption
IA No. 177 &
178/2023
6 Comp App (AT) (CH) Bank of India Mr. R. Umasuthan Mr. Pavan
(Ins) No. 199/2022 Vs Mr. K Bhaskar Kankani,Erstwhile
Pavan Kankani and IRP/RP/R1
Anr
WITH
7 Comp App (AT) (CH) Bank of India Mr. R. Umasuthan Mr. Pavan
(Ins) No. 200/2022 Vs Mr. K Bhaskar Kankani,Erstwhile
Pavan Kankani and IRP/RP/R1
Anr
WITH
8 Comp App (AT) (CH) Bank of India Mr. R. Umasuthan Mr. Pavan
(Ins) No. 201 /2022 Vs Mr. K Bhaskar Kankani,Erstwhile
Pavan Kankani and IRP/RP/R1
Anr
WITH
9 Comp App (AT) (CH) Bank of India Mr. R. Umasuthan Mr. Pavan
(Ins) No. 202/2022 Vs Mr. K Bhaskar Kankani,Erstwhile
Pavan Kankani and IRP/RP/R1
Anr
WITH
10 | Comp App (AT) (CH) Bank of India Mr. R. Umasuthan Mr. Pavan
(Ins) No. 203/2022 Vs Mr. K Bhaskar Kankani,Erstwhile
Pavan Kankani and IRP/RP/R1
Anr
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
11 Comp App (AT) (CH) Anjana Sanghi & 2 Mr. Y. Mr. Manish K
No.11/2021 Ors Suryanarayana Choudhary - R1
For Stay Vs Mr. Anirudh
IA No. 67/2021 3A Capital Services Wadhwa — R12
Additional docs. Ltd & 11 Ors

IA No.68/2021
For Exemption
IA No.69/2021

WITH




12

TA (AT) No.294 /2021
(Comp App (AT) (CH)
No.07/2021

Samruddhi Investors
Services Pvt. Ltd.

Vs.

3A Capital Services
Ltd.

Ms. Anushree
Malaviya

Mr. Manish K
Choudhary- R1
Mr.Y Suryanarayan
a- R2- R5

WITH
13 | TA (AT) No.123/2021 | 3A Capital Services Mr. JK Chaudhary Mr. Y.Suryanarayan
(Comp. App. (AT) Limited a- R1-R4
No.224/2020) Vs
Sanghi Spinners India
Limited & Ors
WITH
14 | TA (AT) No.124/2021 | 3A Capital Services Mr. JK Chaudhary Mr. Y. Suryanarayan
(Comp. App. (AT) Limited a- R1-R4
No.225/2020) Vs
Sanghi Spinners India
Limited & Ors
15 | Comp App (AT) (CH) Mr. MKVN Murthy Mr. SV Pravin Mr. DVAS Prasad-
No. 114/2022 Vs Rathinam R10
For Condone Delay Associated
IA No. 1035/2022 Broadcasting
For Stay Company Pvt Ltd. & 9
IA No.1036/2022 Ors
16 | Comp. App (AT) (CH) Mohd. Arif Imtiyaz Mr. Raja Shekar Rao | M/s Surana &
(Ins) No. 173/2022 Vs Salvaji Surana- R2
For Stay Shri Uday Gopichand
IA No. 397/2022 Sanghi & 2 Ors
17 | Comp App (AT) (CH) V. Ravi Prakash Mr. Mr.Chandramouli
No.41/2022 Vs Prabhakar - R1
For Stay Associated Mr. Adith Narayan
IA No. 529/2022 Broadcasting R2,R3
Company Pvt. Ltd. & Mr. D. Pavan Kumar
9 Ors R4-R8
Mr. Arvind
Srivatsava- R9
Mr. DVAS Ravi
Prasad- R10
18 | Comp App (AT) (CH) Indian Renewable Mr. Vinod Kumar Mr. Anant Merathia-
(Ins) No. 439/2022 Energy Development R1
For Exemption Agency Limited Ms. Anusha Peri-
IA No. 1113/2022 Vs R3, R4
For Stay Kondisetty Kumar Mr. V Mahesh- RS
IA No. 1114/2022 Dushyantha & 7 Ors Mr. B.
Chandrasekaran-
R6,
Mr. T Shrinikethan-
RS.
19 | Comp App (AT) (CH) Decan Mining Mr. Ramasubrama Mr. Anant Merathia-

(Ins) No. 382/2022
To Dispense with
IA No. 898/2022

Syndicate Pvt. Ltd.

Vs

Shivadutt Bannanje &
Anr

niam Raja

R1
Mr. Thriyambak J
Kannan- R2




For Hearing

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

20 Comp App (AT) (CH) Dolfee Correya & Anr | Mr. Srikant Mohan Mr. Bijoy P. Pulipra-
(Ins) No. 154/2021 Vs R1
For Condone Delay Bijoy Prabakaran Mr. Pradeep Joy- R2
IA No. 311/2021 Pulipara, RP of PVS

Memorial Hospital
Pvt. Ltd. & Anr.

21 Comp App (AT) (CH) Base Corporation Ltd. | Mr. Anant Merathia | Mr. Dinkar Singh
(Ins) No. 73/2023 Vs
For Additional docs Pegasus Assets
IA No. 260/2023 Reconstruction

Company Pvt. Ltd.

22 | TA No.227/2021 Tricolite Electrical Mr. Shikhil Suri Ms. Padmaja Kaul
(Comp App (AT) Industries Ltd. Mr. Yugank Goel
No.326/2020) Vs

Wipro Ltd.

23 | Comp App (AT) (CH) Srinivas Reddy Yadiki | Mr.Y Dr. SV Rama
(Ins) No.234 /2022 Vs Suryanarayana Krishna- R1
For Exemption Ardee Hi-Tech Pvt Ltd Ms. Sistla Manjula
IA No.501/2022 & Anr
For Stay
IA No.502/2022

24 Comp App (AT) (CH) Vaikundarajan Mr. Ramaswamy Ms. Anisha
No. 90/2022 Subramanian & Anr Meyappan Chandrakumar- R1,
For Interim Relief Vs R3
IA No. 778/2022 Jagatheesan Mr. N.V. Prakash &

Muthurajan & 9 Ors Mr. Rohan
Rajasekaran - R2
Mr. Raj Kumar
WITH Jhabakh- R4, R5

25 Comp App (AT) (CH) Vaikundarajan Suba Ms. K. Subbu Ranga | Ms. Anisha
No. 91/2022 Saranya Bharathi Chandrakumar- R1,
For Urgent Hearing Vs R3
IA No. 785/2022 Jagatheesan Mr. N.V. Prakash &
For Stay Muthurajan & 10 Ors Mr. Rohan
IA No. 786/2022 Rajasekaran - R2

WITH Mr. Raj Kumar
Jhabakh- R4, RS

26 | Comp App (AT) (CH) S Vaikundarajan Ms.Johnsy Greeta Ms. Anisha
No0.92/2022 Vs Chandrakumar- R1,
For Urgent Hearing Jagatheesan R3
IA No. 788/2022 Muthurajan & 10 Ors Mr. N.V. Prakash &
To dispense with Mr. Rohan

IA No. 789/2022
For Stay
IA No. 787/2022

WITH

Rajasekaran - R2
Mr. Raj Kumar
Jhabakh- R4, R5
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Comp App (AT) (CH)
No.93/2022

For Stay

IA No. 790/2022
For Urgent Hearing
IA No. 791/2022

Vaikundarajan
Velmurugan

Vs

Jagatheesan
Muthurajan & 10 Ors

Mr.J. Kingsly
Solomon

Ms. Anisha
Chandrakumar- R1,
R3

Mr. N.V. Prakash &
Mr. Rohan
Rajasekaran - R2
Mr. Raj Kumar

WITH Jhabakh- R4, RS
28 Comp App (AT) (CH) Sumana Balasamy Ms. S. Elambharathi | Ms. Anisha
No. 94/2022 Kamaraj Chandrakumar- R1,
For Stay Vs R3
IA No. 792 & Jegatheesan Mr. N.V. Prakash &
794 /2022 Muthurajan & 10 Ors Mr. Rohan
For Urgent Hearing Rajasekaran - R2
IA No. 793/2022 Mr. Raj Kumar
For Interim Relief Jhabakh- R4, R5
IA No. 795/2022
29 Comp App (AT) (CH) Bandla Ganesh Babu | Mr. Avinash Mr. VVSN Raju-R1
(Ins) No. 103/2022 Vs Krishnan Ravi Mr. Varun
Contempt Case (AT) Raghu Babu Gunturu Srinivasan- R2
No. 4/2022 & 2 Ors M/s. Mummaneni
For Stay Vazra Laxmi- R3
IA No. 238/2022
For Exemption
IA No. 239/2022
30 | TA (AT) No. 210/2021 | K. Surekha Mr. Sourabh Gupta | Mr. Karan Gandhi
(CA (AT) (Ins) No. Vs
1396/2019) Sarvottam Ispat
Limited
31 Comp. App (AT) (CH) Power Grid M.S.Paul J Hudson Mr. JVL Bharathi R1
(Ins) No. 45/2021 corporation of India Samuel & Partners Ms. Dhivya Kumar-
For Stay Ltd R2
IA No. 97/2021 Vs Mr. Varun
For Exemption Aster Private Limited Srinivasan- R2
IA No. 98 & 99/2021 & 3 Ors M/s Shivakumar &
Suresh-R3
WITH Mr. VVSN Raju- R4
32 Comp App (AT) (CH) Jaguar Overseas Ltd Mr. K Gaurav Mr. JVL Bharathi R1
(Ins) No. 162/2021 Vs Kumar M/s. Sivakumar &
For Directions Aster Private Limited Suresh- R2
IA No. 522/2022 & Anr
33 | Comp App (AT) (CH) Axis Overseas Ltd. Ms. Sadapurna Mr. K Moorthy- R1
(Ins) No. 39/2023 Vs Mukherjee Mr. ML Ganesh- R2
For Exemption Mr. Krishna M/s Shivkumar &
IA No. 138 & Vasudevan & 6 Ors Suresh- R3
139/2023
34 | Comp App (AT) (CH) Kineta Global Limited | P. Wilson Associates | Mr. Varun

(Ins) No. 302/2021
For Stay

IA No. 639 &
641/2021

Vs
IDBI Bank Limited &
8 Ors

Srinivasan R1- R6
Mr. J Manivannan
R7

Mr. NP. Vijaykumar
RS8




To Dispense With Mr. Akhil Bhansali
IA No. 640/2021 R9
To Implead
IA No. 97, 340 &
622/2022
To Vacate WITH
IA No. 92/2022
To Adv. Hg.
IA No. 942 &
1052/2022
IA No. 417/2023
35 | Comp App (AT) (CH) V Venkata Sivakumar | Mr. J Manivannan Mr. Varun
(Ins) No. 8/2022 Liquidator, The Srinivasan R1-R6
To Implead Jeypore Sugar Co. Ltd Mr. Akhil Bhansali-
IA No. 621/2022 Vs R9
IDBI Bank Ltd & 8
Ors
36 | Comp App (AT) (CH) Mr. Naseer Ahmed Mr. G Sridhar Mr.B
(Ins) No. 323/2022 Vs Chandrasekaran
For Stay State Bank of India
IA No 682/2022
WITH
37 | Comp App (AT) (CH) Mr. Awaiz Ahmed Mr. G Sridhar Mr.B
(Ins) No. 19/2023 Vs Chandrasekaran
For Stay State Bank of India
IA No. 61/2023
38 | Comp App (AT) (CH) M. Rafi Mr. G Vairava Mr. M Sreedhar
(Ins) No. 137/2021 Vs Subramanian Mr. M Ganesh Babu
M/s. Spectrum Hi-
Style Shoppers
Private Limited
Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1. For VC Link- venclatchennais@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (J)

(Chennai Bench)



http://www.nclat.nic.in/

